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1 2 3 4

29 Vadodara 350 350
30 Varanasi 27541 280
31 Vijayawada 22368 160.38
32 Vishakhapatnam 233 161

*MLD = Million Litres per Day.
DSO and EAP for dams

148, SHRI AJAY SANCHETI: Will the Minister of WATER RESOURCES be

pleased to state:
{a) how many big and medium dams are there in the country, State-wise;
{(b) how these dams are maintained,

{c) whether all the States have prepard Emergency Action Plan (EAP) for
big dams;

(d) if so, the details thereof;
(e) whether all the States have set up Dam Safety Organisation (DSO), and

{f) if so, the States which are vet to set up DSOs to ensure security of

dams?

THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT): (a) As
per the National Register of Large Dams (NLRD), there are 4839 Nos. completed
large dams in the country. The State-wise number is given in Statement-I (See
below).

(b) Water being a State subject, Water resources projects are planned,
executed, operated & maintained by respective State governments as per their own
resources and priorities. The responsibility of maintenance of dams lies with the

dam owners who are generally State Governments/Public Sector Undertakings

(PSUs).

{c) and {d) As per information available, details of Emergency Action Plans

(EAPs) prepared on some of the large dams are given in Statement-II (See below).
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(e) and (f) So far, sixteen States, namely Andhra Pradesh, Bihar, Chhattisgarh,
Gujarat, Jharkhand, Karnataka, Kerala, Madhya Pradesh, Maharashtra, Odisha,
Punjab, Rajasthan, Tamil Nadu, Uttar Pradesh, Uttarakhand and West Bengal have
constituted Dam Safety Organizations. Besides, dam owners like National
Hydroelectric Power Corporation Limited (NHPC), Bhakhra Beas Management Board
(BBMB), Damodar Valley Corporation (DVC) and Kerala Electricity Board also have
Dam Safety Organisations (DSOs) looking after safety of dams under their control
which lie in the States of Himachal Pradesh, Jammu and Kashmir, Manipur,
Uttarakhand, Sikkim, Jharkhand and Kerala.

The States/Union Territory of Andaman & Nicobar Island, Arunachal Pradesh,
Assam, Goa, Haryana, Manipur, Meghalaya, Sikkim, Tripura, Jammu and Kashmir,

Himachal Pradesh, however, do not have their own DSOs.

Statement-I
State-wise distribution of large DAMS

(Compiled as per information furnished by the State Governments)

31. No. State Total completed dams
1 2 3

1 Andaman and Nicobar Islands™® 2
2 Andhra Pradesh 290
3 Arunachal Pradesh 1
4 Assam 3
5 Bihar 24
6 Chhattisgarh 243
7 Goa 5
8 Gujarat 621
9 Himachal Pradesh 13
10 Haryana 1
11 Jammu and Kashmir 12

12 Jharkhand 49
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1 2 3
13 Karnataka 230
14 Kerala 58
15 Madhya Pradesh 899
16 Maharashtra 1693
17 Manipur 3
18 Meghalaya 5
19 Odisha 198
20 Punjab 14
21 Rajasthan 201
22 Silkdkim 2
23 Tamil Nadu 116
24 Tripura 1
25 Uttar Pradesh 114
26 Uttarakhand 13
27 West Bengal 2
Granp Torar 4839

* Union Territory (UT).
Statement-11

Status of preparation of Emergency Action Plans {as per

information from State Governments/Dam owners)

S1. No. Name of state EAPs prepared
1 2 3

1 Andhra Pradesh 4

2 Arunachal Pradesh 1

3 Assam 1
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1 2 3

4 Bihar 20
5 Himachal Pradesh 3
6 Jammu and Kashmir 1%
7 Kerala 1
8 Madhya Pradesh 3%
9 Maharashtra 101
10 Odisha 2

* Disaster Management Plan of Baglihar H.E. Project Stage-I has been prepared.

** Emergency Action Plan in respect of 32 large dams of M.P. has been prepared and the
EAP's are vetted in the light of guidelines issued by CWC for preparation of EAP and
necessary modifications are to be done before finalisation.

State specific action plans for improving water use efficiency

149, DR KP RAMALINGAM: Will the Minister of WATER RESOURCES be

pleased to state:

(@) whether it is a fact that the National Water Mission would review the
national and State water policies and prepare State specific action plans for water
sector through consultation process for improving water use efficiency by 20 per

cent;
(b) if so, the details thereof;

{c) whether it is also a fact that a number of prospective consultants have

been shortlisted for preparing State specific plans for the sector; and
{d) if so, the details thereof?

THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT: (a) to (d)
Yes, Sir.

In pursuance to Goal-V: "Promotion of basin level integrated water resources
management” of National Water Mission, the Ministry of Water Resources had
reviewed the National Water Policy and the revised Policy was adopted by the
National Water Resources Council in its meeting held on 28.12.2012 under the



